16 Matters raised with [RATYA SABHA] permission

Reported resignation of Dr. Anil Kakodkar from the
Board of Governors of IIT, Mumbai
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SHRI SATYAVRAT CHATURVEDI (Madhya Pradesh): Sir, 1 associate myself
with the issue raised by the hon. Member, Shri Ghulam Nabi Azad.

SHRI ANANDA BHASKAR RAPOLU (Telangana): Sir, 1 also associate mysell
with the issue raised by the hon. Member, Shri Ghulam Nabi Azad.

SHRI SHANTARAM NAIK (Goa): Sir, I too associate myself with the issue
raised by the hon. Member, Shri Ghulam Nabi Azad.
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SHRI MOHD. ALl KHAN (Andhra Pradesh): Sir, I also associate mysell with
the issue raised by the hon. Member, Shri Ghulam Nabi Azad.

SHRI P. L. PUNIA (Uttar Pradesh): Sir, 1 also associate mysell with the issue
raised by the hon. Member, Shri Ghulam Nabi Azad.

SHRI DEREK CO’BRIEN (West Bengal): Sir, I also associate myself with the
issue raised by the hon. Member, Shri Ghulam Nabi Azad.

SHRIMATI AMBIKA SONI (Punjab): Sir, I also associate myself with the issue
raised by the hon. Member, Shri Ghulam Nabi Azad.
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SHRI RITABRATA BANERJEE (West Bengal): Sir, I also associate mysell with
the issue raised by the hon. Member, Shri Ghulam Nabi Azad.

DR. M.S. GILL (Punjab): Sir, | also associate mysell with the issue raised by
the hon. Member, Shri Ghulam Nabi Azad.

MR. DEPUTY CHAIRMAN: The names of all those who are associating
themselves will be added.

Cancellation of commercial and industrial holiday in
Goa on 2nd of October, 2015

SHRI SHANTARAM NAIK (Goa): Mr. Chairman, Sir, this week, newspapers
in Goa brought a glaring fact to the notice of the people of Goa that the Goa
Government has cancelled Gandhi Jayanti holiday of 2nd October for commercial
and industrial units. Needless to say that this is an open insult to Mahatma Gandhi

and deserves to be condemned by one and all

The contention of the Chief Minister of Goa that ‘T feel it is a printing mistake’
leaves scope to doubt about the intention of the Government, more so when the
Chief Mimister has refused to make an inquiry into the matter, and despite four days

having passed, he has not issued the amended list.

The BIP Government in Goa is known for insulting Bapuji and the holy image
of St. Xavier as, it 1s this very BIP when they were in power in Goa, during their
earlier term, had cancelled three Government holidays including 2nd October, St
Xavier feast holiday and Good Friday holiday. It 1s after outery from the members of
the public in Goa that the Government had to retract and restore the three hohdays.

At national level, it appears that the BIP Government 1s out to reduce the relevance

of Mahatma Gandhi, which 1s evident from the fact that they are downgrading the
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